
PEN IRAL. 	ADMINISTRATIVE TR.[B1fi.t 
PFU NC :i: PAL 	BENCH, NEW 	DEL HI 

GA 	NO. 	? 74 1/2O? 

fbi a. 	the 	:?sth 	day 	of October, 	2002 

HON 	Lt..E 	SF1, 	KUL DI P Si NGH 	MEMBE P 

Bail nder 	Ku.mar 	S/c) !:leep Cheed 
(7o Shr I 	Pam Kurnar 3anaara 
H No 	354/1 5 	Chok haridi Ma haTha 
Dst. t.. 	Fe tehabed 	Her vane 

2. 	RajlnderSinçjh, 	S'o Sb. 	Chhot.aS1b 
C/o Shr I 	Rem Kurner 	Jengara 
H. No, 354/1  5 	Chok handi MchaTl:a 
Ois t t., 	F-a tehabed. 	Heryana, 

S. 	Sure a h 	Kuma r 	S/a Sb 	Juqh t. 
P/oShr I 	Rem Kumer 	Jeniere 
H. No. 354/15. 	Chokhendj. MohaiLa 
Os it. 	Fetehabad, 	Haryana 

(By 	Advocat.e: 	Sb, 	USri.vasteve) 

'icr s ii s 

to 

e 

tin ion of india 	throuch 

The Goner a 1. Mane ocr 
Nor thorn Re Ii. way 	.rode Hoii:e 
New 

The Div.siorte 1 Pal i'Q/ev M;anarJer 
New Dci hi.No r thorn Rai. Ii way 
Es. tate Entry Road, New Oefli 

S. The P.W.J. 8t.dlade (BE?) 
Northern Pal iway 
Oa. t. i. Manse, Pun iab, 	 Respondents, 

01YALE Rt0L) 

By Sh Kuic.fl.o •S'i.riah, Member (3) 

Apni loan t. stated to have made a representation for 

seek i. ng re--enaeaemen t. 	as: a cas,ja [1. ahour. 	Arip i cent 	eiisc 

piceds 1.he 1: ocr tie i a juniors to the app...cant have been al 1 owed 

to 	join but the a op .1. 1 cant: has not been a) I owed to 	1out 

Ari leant had worked sometime till the year 1984.  	As per pare 

4.1 	the last day of hIs work was 14.7.84. 	GA has. been 	'fiitec( 

01 	1. 10. 2002 almost a period of 	18 years have 	lapsed. 

ArpI i.- .at: of. aims to have made represon tet.i en but there j :: 

spool fic date that an what de to rearesenta ti on has been made, 

GA....hi. ghiv belated one and it ... also hit by 	dcctrieo 	f 



.1 aches. 	.Arpi. ican 	also 	argues that Rai, 1.way 	Adm'l ni sl:rat, I on 

co]. 1 	eted some documents from hm in 	the 	year , 	98 	hut 	s 

is 	not. e:r31.ai ned 	whyaopi. icant came to the Court 	1 n 	th
, U, 

1 OA 	J. ,s 	riot  hit 	by 

doctrine of .1 aches. 
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( KUt. DIP SiNG1 
Member ' J ) 

go 


